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ture. 1 said, in respect of this parti-
cular case the eEl has made investi-
.ation. They had filed cases againSt 
those about whom they had evidence. 

SHRI K. LAKKAPPA: Mr. Speakpr, 
Sir, this issue was raiSed not once, but 
several times. The Bisleri Company 
is not only violating the foreign ex-
change regulations freely, but also is 
in connivance with the top ranking 
officers and making huge profits and 
is even violating FoOd Adulteration 
Act and manufacturing some items. I 
would like to know whether the 
Minister would institute a thorough 
Probe .1a tbiI .net .'" that- this Bisleri 
~om~1 ~ bla.ck1'ist~ for not manU-
t.~tUJ'iJli a.nythin~ in this country. 

8HlU R. VENKATARAMAN: Sir, 
the eBl has ftled ~ ('ase in respect of 
those about whom they have got evi-
dence. They are also further investi-
8lltfng an4 if ally further evidence 
eemes to them, they will take appro-
priate action. 

MR. SPEAKER: Question Hour is 
over. 

WRITTEN ANSWERS TO QUESTIONS 

OpenlDc of branches of nationalised 
banks in rural areas of Orissa 

-265. SHRI A. C. DAS: Will the 
Idinister of FINANCE be pleased to 
state: 

(a) the number of branches of 
nationalised comtllercial banks opened 
in the rural areas of Orissa during 
1978-79; 

(b) whether his Ministry has any 
proposal to open two new branches of 
any such commercial banks at Mon-
galpur and Singhipur of Jajpur sub-
division in the district of Cuttack in 
the year 1980-81; and 

(c) if so, the dCtte of implementation 
oj such proposal? 

THE DEPUTY MINISTER IN THE 
MlNISTaY OF FINANcE (SHRI 

MAGANRHAl SABOT): <a> QDmmer .. 
cial banks opened 8B~ 69 and 62 bran-
ches in Orissa during 1be years 19'18, 
19'19 and the first eight months of 1980 
respectively. 

(b) and (c). A branch of Cuttaek 
Gramya Bank hu been functioning at 
Singhpur since April, 1979. There are 
no proposals under consideration of 
the ltesenre .Bank at present for allow .. 
ing an additional branch at Singhpur 
or a new braneh at Mangalpur. 

Effect of n.n-JnifI war 0JI1adJa"s es-
:POrts to Iran 

.~8. $IlRl B- P. GA.EICW4D: Will 
tbe WWater 01 COMMERCE ~ 
pleU8d to state: 

a) whether Government have con-
sidered the eftect of Iran-Iraq War on 
India's exports to Iran; 

(b) it so, the tall in the value of 
goods (item-wise), since the outbreak 
of hostilities; and 

(c) steps taken to find other markets 
for such goods to compensate the lOSS! 

THE MlNISTER OF COMMERCE 
AND STEEL AND MINES (S.HRI 
PMNAB :MUKHERJEEJ: (Ci) and 
(b). Trade flows between India and 
Iran are -being constantly watched and 
lfevieweci ever since the outbreak of 
histilities between Iran and Iraq. NO 
final assessment of the effect of war 
on India's trade is possible at present. 

(c) Does not arise. 

Rural ~e pOlicy fer benefit of 
farmers 

• 269. SWA1vII INDERVESH: 
SHRI KUMBHA RAM ARYA: 

Will the Minister Of FINANCE be 
pleased to state: 

(a) whether it is a fact that. Gov-
ernment have formulated a rural in-
surance policy for the benefit of the 
farmers; 

(b) if so, details thereof; and 
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(c) if answer to (a) be in the ne-
gative, whether Government would 
consider the questioll of formulating 
an insurance policy which would in-
duce the farmers to seek an insurance 
cover. 

THE DEPUTY .MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) to (c). 
The Life Insurance CorporatiOn of 
India is examining the suggestion for 
evolving a special type of policy to 
suit the needs of fa.rmers and others 
ill the rural areas whose income is 
subject to considerable fluctuation. 

Loan by Nationalised Banks to T~xtile 
Mill Owners in Gujarat 

"'270. SHRI K. RAMAMURTHY: 
Will the Minister of FINANCE be 
pleased to state: 

(a) whether Government have ins-
tructed the nationalised banks, parti-
cularly in the State of Gujarat to giVe 
loans to the Textile mill-owenrs for 
meeting their commitment of bonus to 
the workers; 

(b) whether it is a fact that the 
Deputy Minister vf Finance h:-s pub-
licly admitted in Ahmedabad that the 
Textile Mills have made enormous 
profits in the last year; and 

( c) if so the reasons for extendmg 
such tempOrary financial assistance to 
1 he textile mill-owners in Gujarat: 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT) : (a) Out-, 
flows in the ferm, of bonUg are among 
the items of expenditure tOT a m.an.u-
faduring concern and are normally 
taken into account by banks while 
appraising their working capital re-
quirements. As such, it is expected that 
bonus payment would be accommodat-
ed within the credit limits permitted 
to a manufacturing concern. There 
lnight, however, be- some exceptional 
eases Of weak Or loSS making units 
requiring temporary accommodation 
f01' payment of bonus. The Reserve 
Bank of India advist.d the banks in 
October, ,1979 that in such eases tenl-
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poracy credit limits for short periods 
n18y be considered on merits of each 
case. The above policy continues this 
year also and applies to the whole 
country uniformly. 

(b) It is taken that the reference 
is to the observations made by the 
Union Deputy :Minister for Finance 
at the inaugul'al functiOn of the 
National Saving:; Fortnight in Ahmeda .. 
bad on October 31, 1980. He had then 
IJointed, out that banks would consider 
giving temporary accommodation in 
the suitable eases to weak textUe units 
for payment of bonUs and had further 
appealed to the local mills which bad 
made good profits to consider payment 
of bonus at a rate higher than the 
minimum statutory rate. 

(c) As stated in (a) above, accord-
ing to instructions of the Reserve 
Bank of India, banks considpr giving 
temporary accommodation for pay-
ment of bonus in exceptional cases to 
weak units On merits of each case on 
a uniform basis througlh-out the coun-
try. 

Buckingham and Camatic Mills Madras 

"'271. SHRI K. A. RAJ'AN: Will the 
Minister of COMMERCE be pleased to 
state: 

(a) whether the Tamil Nadu state 
Government have as-ked the Centre to 
pump financE' into the Buckingham 
and Camatic Mills to prevent its im-
pending closure employing over 13,000 
workers; and 

(b) if S(), te details ther-eoi and 
UniOn Governraent's reaction thereto? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) and 
(b). The Government Of Tamil Nadu 
had suggested that the State Banlc of 
India should ~ontinue to release funds 
to the Buckingham and Carnatic Mills, 
Madnls so th~t the Mills' operations 
do not com.e to a grinding halt. The 
figure estimated by the State aov .. n-
ment viz. Rs. 50 lakhs is, however, 




